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AlJorstion of Edib.le Oil and Food-

rains ·to Orissa 

1113. SHRI K. PRADHANI : 
\\till the Minister of FOOD AND CIVIL 
SUPPLIES be pJelsed to state: 

(a) the allocation of various ty es 
of edibJe oiJ and foodgrains made- for 
supply to Orissa during tbe cUrrent 
year; :md 

(b) how far it falls short of the 
State" demand and the step beiDg 

Name of oil 

Rape eed oil (R) 

Palmolein 

oyabenn 011 (R) 

RBD p" 1m oiJ 

N me of foodgrains 

Rice 

Wheat 

9ta1 

(b) The allocation of imported 
edible oil and foodgrains to State 
Oovernments from Central Government 
are of supplementary nature. The e are 
not intended to meet the entire demand 
of any particular State Government. 
The alloc tion of foodgrains as well as 
im o.rte" ~jble oils to the ' Stato 

, 

taken to bridge the gap in the context 
of very vast majority of tho populatioD 
living tbere below poverty line? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF ELECTRONICS 
AND IN TH MINISTRY OF FOOD 
AND CIVIL SUPPLIES (DR. M. S. 
SANJEEVI RAO): (a) DuriDg tbe 
year 1984 (January, 84 to August, 84) 
tbe folJowing quantities of various types 
of imported edible oils as well as food. 
grains were allocated to the Government 
of Orissa: 

(Quantity in M. tonne) 

Quantity of imported edible oils allocated 
from January, 1984 to August, 1984 

21,,700 

2,900 

1,300 

600 
-----
26,500 

(Quantity in '000 tonnes) 

Quantity allocat d from Jan., 1984 to 
August, 1984 

43.0 

144.0 

Governments for supply through Public 
Distributjon System are made on a 
month to month basis and it is deter-
mined after taking into account a realis-
tic assessment of demand made by tbe 
Sta e, market'" availability in the State 
and availability of stocks in Centr a 
pool. Population is not a critetia flo 
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decide the alJocat ion of imported dible 
its and foodgra ins. 

CIJ torage Accommodntion in Kerala 
by FCI , 

1114. SHRI A. NEELALOHITHA-
DASAN NADAR : 

PROF. P. J. KURIEN : 

Will the Minister of FOOD AND 
CIVIL SUPPLIES be pl eased to sta te : 

(a) whether Kerala Government 
have taken up with Union Government 
the question of providing more storage 
accommodation in Kerala by Food Cor-
poration of India; and 

. (h) if so, details and the action 
f a ken thereon ? 

THE DEPUTY MINISTER IN 
THE DEPARTMENT OF ELECTRO-
NICS AND IN THE MINISTRY OF 
FOOD AND CIVIL SUPPLIES (DR. 
S. M . SANJEEVI RAO): (a) and (b) 
A request has been received recently 
from the Government of Kerala for 
construction of addition l l storage capa-
city of 10.0 lakh tonnes by the Food 
Corporation of India, in that Stat e. The 
matter is under consideration of the 
Corporation. 

Assistance to Sportsmen after 
Retiring 

1115. SHRI RAM'AVATAR 
SHASTRI Will the Minister of 
SPORTS be pleased to state: 

(a) whether it is a fact that many 
ofmous sportsmen of the country h3ve 
ot face financial cris,is after retiring from 
hate sports; 

(b) if so, whether Government have 
formulated any scheme to help them; 
and 

, . 
(¢) if so, the details tbereof ? 

tHB DEPUTY MINIS ER IN 
THE DEP AR,TMENT OF SPORTS 
(SHRI ASHOK GEHLOT): (a) to (c) 
With a view to mit igating. ha rd hip 
sometimes expreSSed by outst,mding 
sportsmen under certain circumstances. 
Government have established the 
N ational Welfare Fund for Sportsmen 
with following objectives: 

(I) To provide suitable a . istance 
t portsm en injured during 
training for internation:.t1 com-
petitions and also during the 
compet i lions , depend ing upon 
the nature of injury; 

(ii) to prov ide su itable assistance 
to outstanding sportsmen who 
b ring glory to the country in 
the international field and who 
are di ahled as an after-effect 
of their strenuous tra ining or 
otherwise and to prov ide them 
assistance by way of medical 
treutm nt or through grant of 
monthly pension or both l de-
pending on merit of the case; 

(iii) to administer and apply the 
funds of the Welfar e Fund to 
promote welfare of the sports-
men generally in order to alle-
viate di tress among them and 
their dependents in indigent 
circumstances; and 

(iv) to do alJ other things which 
are incidental to the above 
objects . 

Finalisation of E.quipment ~nd Unit 
Cost of Minor Irrigation by State 

Governments 

1116. SHRI N. B. HORO: Will 
the Minister of IRRIGATION . be 
pleased to state: 

(a) whether Central Government 
have suggested to the States that the 
block-wise programme and technical 
specifications of the minor irrigation 
structures equipment and unit cost$ 




